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quirements necesskating such on import 
and whether some part of this steel will be 
made available to West Bengal's Engineer-
ing Industry? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL IN THE MINIS-
TRY OF STEEL AND MINES (SHRI YO-
GENDRA MAKWANA): (a) The Minerals 
and Metals Trading Corporation (MMTC) is 
authorised as the Canalising Agency to 
import steel to meet the indigenous require-
ments. 

(b) The Import Plan for 1988-89 envis-
ages import of 1.9 million tonnes of steel of 
which 1.6 million tonnes consist of canalised 
items. However, the actual import will de-
pend on the gap between demand and 
availability. The items normally imported are 
mainly flat products like plates, HR coils/ 
sheets, CR coils/sheets, tinplates, Tin Mill 
Black Plate, Electrical Steel Sheets and bars 
and rods, structurals and alloy/stainless 
steel. The source of imports depend on the 
competitiveness of the offers. Rs. 513 crores 
in foreign exchange have been provided to 
MMTC for 1988+89 for can ali sed items of 
iron and steel imports. 

(c) Imports are paid for in foreign ex-
change/rupee payments. However, MMTC 
also arranges for counter trade against 
these imports to the maximum extent pos-
sible. 

(d) Imports are necessary to supple-
ment indigenous availabil~y of iron and steel 
materials. These would be made available to 
actual users, including those from West 
Bengal who register their demands with the 
MMTC. 

Import of Pulses 

3286. SHRIMATI JAYANTI PAT· 
NAIK: 

DR. KRUPASINDHU BHOI: 
SHRI YASHWANTRAO 

GADAKH PATll: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the details of kind quantity and value 
of pulses imported during 1987-88 and pro-
posed to be imported during current year; 
and 

(b) the names of supplier countries? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) and (b). Import of pulses is 
under Open General Licence. However all 
contracts for import of pulses have to be 
registered with NAFED. Statements I and II 
for the year 1987-88 and 1988-89 (upto 30 
June 1988) in respect of imports of pulses 
are given below. 
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